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“has shall be Special] Bench al hen Delhi on 18.2.2019 m amend the mancrs listed before
M~ inn Mnlhalra. \lember (Judicial) 4nd Dr. ma. Suhbuzaj. Member (Technical). lhc Special
Bench shall cnmprisc of

Sue: Rem at hCLT New Dclh
Ms [na \hlhmra. Member (Judicial)

[he ConstiturlunUl' Bench I? per seclion 419 (3) ol' |he Companies Act. 2013.

This s in partial modificalion ol'nrder ofevcn number dated Ll ZOI‘) for I81 201‘) ml)

me} with rhc applovnl nfllnm‘hle Presidcnr. NCLT.

(ShlvWRegistrar. NCLT
Telephone: 2436345]

(up) my
P s, In Hon'bl: Presidtm, Miional Company Law Trrhnnal, [\cw Delhi.
Ho. 1: Members, haiiohal (,bniparn inn 'l'ribunal.

3, Officers of National (‘umpany La“ Tribunal. Principal Bench. Nan Delhll’Kolkara Mumbul

Chennai Allmedulmd Allnhabhd Beugaluru’chandigxrlh‘GuwahuhHyderabad.
4 95 re Jolnl secretary, (Sh. Gymeshwar Kumar singh» Ministry «vl' Corporalc Affairs,Mn

Delhi.
5. NCH web sire’Nouce Board
a, The llmllule oi Chartered Accounldnrsoflndla, ITO, Ngw Delhi.

7, lbs lnslirure ofl‘mnpan' scarcrarics oi'lnrha ICSL House 22. lmliluumlal Area. Lodhl
Road. New Dell“ 7 I HMO],

8 I'll: Inslllule ol'CosI Accounmnrsoflndlai, CMA Bhawan. 3 lnstllulmnal Area. Lodhi Ronda
\lew Delhi-I 10003

9 Corporate Law Adviser. 153. Basnnt Fnclah ch Palam Road.New Delhi-I 10057
10. 'laxmxn Allied Serums er.. 5‘} 32.Ne“ Ruhldk Road. Delhi.
11. The All India Reporter Pu l.\d,,31»D. 11’ Block, Delhi High Conn. N:WDell1i
12 BarCounml, m Delhi/Mumbai.


